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Privatisation   of NTC Mills 

229.  SHRI ANANT RAM  JAISWAL: 

SHRI  SATYA PRAKASH 
MALAVIYA; 

Will the Minister of TEXTILES be 

pleased to  state: 

(a) whether there is any proposal under 
Government's consideration to privatise 
sick   textile mills  running under NTC; 

(b) if so, what are the names and 
categories of such Textile Mills stating 
reasons  for  their  privatisation; 

(c) whether the formalities for privati-
sation is being worked out or any talks have 
been  started in the matter; 

(d) if so, what are the details thereof; and 

(e) what is the provisional loss of figures 
for NTC textiles mills   till date? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI G. 
VENKAT SWAMY); (a) No specific 
proposal is under consideration of the 
Govrenment to privatise sick textile mills 
running under National Textile Corporation. 

(b) to (d) Do not arise. 

(e) The accumulated net losses of National 
Textile Corporation mills as on 30th June, 
1993 are of the order of Rs. 2856  crores. 

Idle, cotton   mills in   Rajasthan, Madhya 

Pradesh  and Uttar Pradesh 

230. SHRl AJIT P. K.  JOGI: 

CHOWDHRY   HARI   SINGH: 

Will the Minister of TEXTILES be pleased  
to state; 

(a) what is the number of cotton mills 
in the organised sectors which are lying 
idle at present in Rajastan, Madhya 
Pradesh and Uttar Pradesh State-wite; 

(b) what are the details thereof and 
reasons  therefor;   and 

(c) what was the production of Cotton 
in these States during the last three 
years with percentage of increase/de 
crease? 

THE MINISTER OF STATE OF THE 
MINISTRY  OF TEXTILES  (SHRI 
G. VENKAT SWAMY): (a) and (b) 26 Mills 
are reported to be temporarily closed as on 
31-5-93 due to varous reasons such as 
frequent lockouts, strikes, financial 
difficulties etc., State-wise breakup is as 
under:— 
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(c)  Production of  along  with  the  per- centage   of   increase/decrease   during   the las; 

3 years in these States is as under:— 

Production of Cotton (Lakh Bales of 170 Kg. Each) 
 

 

Export  of  Cotton  by  C.C.I. 

231. DR. YELAMANCHILI SIVAJI: Will 
the Minister of TEXTILES be pleased to 
state: 

(a) what is the total quantitl of cotton 
exported  during  the  year  1992-93. 

(b) what is the share of CCI in total 
exports; 

(c) what is the per unit value realisation 
for each variety of cotton; and 

(d) what is the quantity for exportable 
variety   proposed   by   each       Branch   of 
CCI. 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI G. 
VENKAT SWAMY); (a) Out of the total 
quota of 17,855 lakh bales, released during 
Cotton Year 92-93 the quantity shipped 
(exported) as on 28-6-93 is 10.325  lakh   
bales. 

(b) As on 21-7-93, CCI has contracted 
7,23,515 bales and shipped 5,63,154 bales ) 

(c) Tre range of per unit realisation by CCI 

for each variety has been as follows; 

 

.(d)   As  per   the   details   shown   in  the 

enclosed Statement 

Statement 

Quantity of exportable variety procured by each Branch of CCI. 

 

 


